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MA/1275/2019 IN IBA/913/2019 20
ORDER
Ld. Counsel for the Operational Creditor as well as the Ld. RP
and the Ld. Counsel for the Corporate Debtor are present. It is
brought to the notice of this Tribunal, in view of the production of the
Order passed by the Hon’ble NCLAT in Company Appeal (AT)
(Insolvency) No. 1374/2019 dated 10.12.2019, nothing seems to
survive before this Tribunal. In the circumstance, the compliance if
any of the directions may be reported to the Hon’ble NCLAT, so quietus

can before the Hon’ble Appellate Authority.
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